(For insertion in the M,aharasht,ra‘ Government Gazette, Part-I, Central
Section) .

'NOTIFICATION BY THE HIGH COURT OF JUDICATURE AT BOMBAY ORIGINAL
AR " AND APPELLATE SIDES

© No. X(Gen)-1603/2014/660 Dated : < August, 2014

. In _pafFial 'hiodification of Notification No. X(Gen)-1603/2014/818,
- dated 26" December, 2013, and subsequent Notification No. General
.(Adr.n.)/Jﬁdl.-, dated‘Srd'Alp'ril.,'2014, the Honourable Administrative Judges’
" Committee has decid'ed to declare Saturday, 20" December, 2014 as a Court
,wc;rkingv day for ’the High Court of Judicature at Bombay and its Benches at
'A_uraﬁﬁabad and Nagptirjn .li.eu, of holidays already declared on 10" April,
2014 to the Bench at ‘Na'gp{lr and 24" April, 2014 to the High Court of
Judicature at Bomb'gy and its Bench at Aurangabad on account of “Polling

Day” of General Parliaméntary Elections.

| 'High‘ Court at Bombay gl
o i ﬁu‘ 8 .A0lM

o i e (Dr. Mrs. Shalini S. Phansalkar-Joshi)
. Bombay, Dated : 4 August; 2014 Registrar General

/home/bgeneral/year2014/letter14.0dt



	Page 1
	Titles
	., 
	iag~ 



